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FLKIRT OF INDUSTIUES FROM 
WI!S1' Bi!NoAL 

1851. SHRI 1. K. MQNDAL : W"JII 
the Minister of INDus'rRIAL DEVE-
LOPMENT, AND COMPANY AFFAIl\S 
be pleased to state : ' 

(a) the names of the companies which 
have shifted their bead-offices from H~ 
and Calcutta and Burdwan Districts of 
West Jiengal during the period from 1st 
luDe to 31st October, 1967; 

(b) the total capital outlay involved; and 
(c) the steps Government propose to take 

to check the flight ~of :c:apitaI from West 
Bengal on ac;c;ount of labour' unrest in that 
State? 

THE MINISTER OF INDUSllUAL 
DEVELOPMENT AND COMPANY AF-
FAIRS (SHRI F. A. AHMED) : Ca> and 
(b). A=ding to the latest available in-
formation two companies., viz., p. H. 
Periwal Brothers Limited, and Meenui 
Wire Industries (Assam) Limited, have trans-
ferred their registered offices from Calcutta 
to other States during the period from 1st 
June to 31st October'- 1967. Two, more 
companies viz., RaDis India Limited and, 
RaQk' Film Distributors of India Limited, ban' also nwIe appUCs.tiqn to the Hisb 
Court, Calcutta for aD ~ to be aD~' 
to transfer their registered offices from CaI~ 
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cutta. The total assets of these companies 
are shown below :-

Name of the Total 
Company Assets 

Rs. 
(1) Rallis India Limited 12,95,55,002 
(2) Rank Film Distribu-

tors of India Limited 34,41,009 
0) P.H.PeriwalBrothers 

Limited 7,58,470 
(4) Meenaxi Wire Industries 

(Assam) Limited 6,511 

(c) Shifting of Head Offices from Cal-
cutta by two companies and applications 
filed by two others for the same purpoae 
cannot be taken as sufficiently indicative of 
flight of capital from the State. 

NOR'IHERN RAILWAY Loco 
WOIUtSBOP, AMRrrsAR 

1859. SHR! Y AJNA DATI SHARMA : 
Will the Minister of RAILWAYS be 
pleased to state : 

(a) whether it is a fact that some senior 
officers are overstaying their terms in the 
Northern Railway locomotive Workshop at 
Amritsar; and 

(b) if so, the reasons for not transferring 
them to other places in accordance with 
tbe normal rules governina the stay of 
these officers at a particular place ? 

THE MINIS1ER OF RAILWAYS (SHRI 
Co M. POONACHA) : (a) No. 

(b) Does not arise. 

REsERVATIONS AT BoMBAY CENTRAL 
STATION 

1860. SHRI YAJNA DATI SHARMA : 
Will the Minister of RAILWAYS be 
pleased to state : 

(a) whether it is a fact that serious 
irregularities regarding the reservation of 
seats and berths on trains have been detected 
at Bombay Central Station covering a period 
of last two to three years; 

(b) if so, the nature thereof; and 
(c) the action taken in the matter ? 

THEMINISTEROFRAILWAYS (SHRI 
C. M. POONACHA) : (a) Yes, Sir. 
Certain irregularities have come to notice. 

a 

(b) The nature of irregularities which 
have come to notice are indicated in the 
StaJement. 

(c) Disciplinary proceedings are being 
instituted against the officers responsible 
on the advice of the Central Vigilance 
Commission. 

Statement 

The nature of irregularities which have 
come to notice are:-

1. Issue of several slips for provision 
of reserved accommodation result-
ing from cancellations for persons 
of choice, ignoring the waitlisted 
persons. 

2. Permission given to travel in an 
unreserved manner to certain per-
sons in coaches, where reservation 
was obligatory. 

3. Issue of orders for issue of journey 
tickets by trains for journeys, which 
are expressly prohibited by these 
trains. 

4. Creation and operation of certain 
presumptive quotas for reservation 
of berths and provision of accom-
modation for persons of choice 
in pursuance of this operation. 

5. Interpolation of the names of per-
sons of choice in the entries made 
in the reservation/waiting list ro-
gisters. 

DECREASE IN REVENUES OF 
SoUTHERN RAILWAY 

1861. SHRI V. KRlSHNAMOORTHY : 
Will the Minister of RAILWAYS be pleased 
to state : 

(a) the reasons for the decrease in the 
revenues of tbe Southern Railway; and 

(b) the steps Government have taken to 
raise the efficiency and revenue ? 

THE MlNlSTER OF RAILWAY (SHRI 
C. M. POONACHA) : (a) There has been 
no decrease in revenues of the Southern 
Railway. Earnings during the first six 
months of the current financial year were 
slightly higher than earnings in the corres-
ponding period of the previous year. They 
would have been higher still but for the 
cancellation of certain trains during the 
coal crisis in September last and the poor 
mango and grapes crop. 




